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Shri L. N. Mishra : Although provi-
sion has been madc for this work in the
current year's budget, may I know the
special reason why this has been held up?

Shri Shahnawaz Khan : The pr
liminary engi ering survey was sance
tioned in June tni year and the final
npogiccxpectedby:hemdofthh
month.

Shri Shree Narayan Das :éMay I
know whether any survey was made for
providing this railway link between Samasti-
pur and Darbhanga and if 0, when?

Shri Shahnawaz Khan : Some survey
::smadeinxgoq-ndthninbhomd
te.
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Shri Shree Narayan Das : The
Parliamentary Secretary stated that the
pulling of chains between Samastipur and
Darbhanga is numerous. May 1 know
whether any statistics are available as to
the number of such pullings ?

Shri Shahnawax Khan : I would
not say that the pulling of chains on the
section Samastipur-Darbhanga is parti-
cularly bad; in fact, it is bad all over

Bihar.

Shri Bhagwat Jha Azad : It has
become a fashion for the Parliamentary
Secretary to reply in thlq manner......

Mr. Speaker : Order, order.

Shri Bhagwat Jha Axad : He should
not cast an aspersion on the whole of
Bihar like this..................

C.T.0.

*666. Shri Kamath : Will the Minis-
ter of Food and Agriculture be pleased
to refer to the reply given to Srarred
Question No. 389 on the 3rd August,
1955 and state;

(a) whether any proposal to further
reduce tractorization rates is under consi-
deration of Government;

(b) if so0, the details thereof;

(c) whether reduction alread: an.
nounced will have retrospective effect;

(d) whether Government propose to
reduce the rates of interest charged on
tractor taccavi; and

(¢) if s0, to what extent?

The Minister of Agricul .
P.S. Deshmubhy : (o) Yoo o rore (Or.

(b) The details have not yet been-
eettled.

(c) No.

(d) and (e). '_l'nx':tor taccavi presumably
means outstanding insta’ments of reclama-
tion charges payable by the cultivators.
The interest on such charges is a matter
between the cultivators and the State
Governments and the Government of
India have no information on this point.

Shri Kamath : Arising out of the
answer to part (c) of the question, may I
know why this reduction has not been
made with retrospective effect ?

Dr. P.S. Deshmukh ‘s No question
has arisen about retrospective effect. The
matter is under consideration between the
State Governments and nours-lvcs. We
had originally made certain suggestions
by which the difference between the
payment made by the cultivators and
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the charges incurred was to be divided
fifty-fifty between the State Government
and the Government of India, but
certain State Governments are not prepar-
ed to accept this proposal. He ce
some other formula is being tried to be
evolved.

The Minister of Food and Agricul-
ture (Shri A. P. Jain):1With your permis-
sion may I add a word? We are consi-
dering a reduction of rates for the future.
There is no proposal to reduce the rates
which were formerly contracted.

Shri Kamath : Are these rates,
interest and instalments for the tractor tac-
cavi fixed by the Central Government on
their own, all these three, or are they fixed
by the Central Government in consulta-
tion with the State Government, each one
of these, or which by the Central Govern-
ment and which in consultation ?

Dr. P.S. Deshmukh : When the
Central Tractor Organisation was started,
the Government had fixed certain rates and
the fixation of the rates does rest with
the Central Government, of course after
consultation with the State Government.
We cannot merely do it on our own. But
so far as the instalments and interest are
concerned, it is between the cultivators
and the State Government, nlthough
sometimes, since we are interested in the
recovery the State Government consults us
whether so many instalments should be
given or not.

Shri Kamath : Is it a fact that the
rate of interest charged by the C.T.O.
on these tractorization charges is far
higher than the rate of interest charged by
the State Government on their own
tractors ?

Dr. P. S. Deshmukh : My reply
will show that we do not charge any {nterest.
It is because the recovery is to be made
from the State Government, and the
question of interest is really the concern
of the State Government., We do not
charge any interest.

Accumulation of Malils

*668. Sardar Hukam Singh: Will the
Minister of Communications be pleased
to state:

(a) whether as a result of heavy
rains and floods there was ary accu,
mulation of unsurcharged second class
mails in North India during October
19ss; and

(b) the places where and the dura-
tion for which deliveries remained
suspended ?

The Deputy Minlster of Communica-
tions (Shri Raj Bahadur) : (a) Ycs, in
certains offices.





